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New Delhi, dated this the 27th July, 1999

HON'BLE MR, S,R. ADIGE, VICE CHAIRMAN (A)
HON'BLE MR, P,C. KANNAN, MEMBER (3)

Or, Chandrakant 'Vir Chakra',

Oept, of Ferensic Medicine,

Safdarjung Hespital,

New Delhi, eee Applicant

(By Advecates Shri Shah Imran)
Versus

1. Medical Sup.rintondont,
Safdarjung Hespital,
New Delhi,

2. Dr. P.c. Rai,
Medical Superintendent ,
Safdarjung Hespital,
Neu D.lhio

3 Or, G, K, Cheubey,
Specialist in Ferensic Medicine,
Safdarjung Hespital,
New Delhi,

4, The Chairman,
Unien Public Service Commiss ien,
Ohe lpur Heuse,
Neuw Selhi.

Se Unien of India threugh
the Sscretary,
Ministry ef Health & Family Welfare,
Nirman Bhgwan,
New Delhi, se. Reaspendants

(Nene appeared)

OROER ‘Orgl!

BY HON'BLE MR, S,R, ADIGE, VICE CHAIRMAN (A)

Shri Shah Imran Prays fer permissien and is
allawed te withdraw this 0.A. as he states that he has' peen
instructed by applicant te say .that. he has »

Ne ebjectisn te centinuance of Ur, MeKe Ehakraverti, Agdl,
Medical Superintendent, Safdarjung Hespital as Head ef

the Department ef Feresensic Medicine in Safdarjung Hespital,
The 0,A, is dismissed as withdrauwn,
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(P.C. KANNAN)T (S.R. A
Member (3) Vice Chairman (A)
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